
• • 

THE HIGH COURT OF MEGHALAYA 
AT SIDLLONG 

N OTI F I CAT IO N .
• 

Dated, Shillong __ December, 2017 . 

No. l l CIVl.11/44/2016-Estt/ ___. In supersession of all previous orders in this 

behalf, llon'blc the Chief Justice is pleased to constitute Departmental Promotion 

Co1n1nittccs co1nprising of the follo\ving 1ne1nbers. 

DPC o l - For the Posts fron1 Registrar to Assistant Registra r : 

Registrar General 

ii. Director, Mcghalaya State Judicial Acadc1ny 

111. Registrar (Admn) 

DPC No. 2 - For other posts in the Registry: 
. 
I. Registrar General 

ii. Registrar (Ad1nn) 

111. Deputy Registrar (Ad1nn. 11) 

By Order, 

----
REGISTRAR GENERAL 

Men10 o. HCM. lll44/2016-Estt/ 41r948 Dated, S hillong hf f'uece 111bcr , 2017 

Copy to :-

1. The Joint Registrar-cun1- Secretary 10 !Ion 'ble the Chief Justice, l ligh Coun or • 

Meghalaya. 

2. The Private Secretary to lion 'blc Mr. Justice S.R. Sen, High Coun of 

tvleghalaya, Shillong. 

3. The PA to Registrar General. 1-ligh Court ofMeghalaya, Shillong. 

-1. The Registrar, lligh Coun ofMeghalaya, Shillong. 

5. The Director, Meghalaya State Judicial. Acade111y. Shillong. 

6. The Deputy Registrar (Ad1nn), 1-Iigh Court of Meghalaya, Shillong. 

7. Thi; Deputy Registrar (l&A), lligh Coun of Meghalaya, Shillong. 

8. l "he Deputy registrar ( J\d1nn. II). !ligh Court ofMeghalaya. Shillong. 

9. All Assistant Regis trar High Court of Meghalaya, Shillong. 

IO. l"he Chief Librarian, I I igh Court of Meghalaya, Shillong. 

11 .The Chief Translator (1/c Stationery). 1 ligh Court ofMeghalaya, Shillong 

12. The P 1blic Relations Officer, 1-ligh Court of Meghalaya, Shillong. 

13 · e Syste1ns Analyst, lligh Court of Meghalaya, Shillong for uploading the 

san1c on the official vvebsite. 

14.0flicc file. 
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